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 Title:  Regarding  construction  of  Road  overbridge  in  Bariarpur.

 शुमाली  वीणा  देवी  (मुंगेर):  महोदय,  आपने  मुझे  बोलने  का  मौका  दिया,  उसके  लिए  आपका  बहुत-बहुत  धन्यवाद।  अपने  संसदीय  अत  मुंगेर  के  अंतर्गत  जिला-मुंगेर  के  प्रयंड  बरियारपुर  में  मेन  रोड  पर
 ओवटबरिज  कई  वर्षों  से  लंबित  है,  जिसके  कारण  आम  आदमी  को  300  किलोमीटर  घूमकर  जाना  पड़ता  हैं।  मेंरे  संसदीय  अत  मुंगेर  के  अंतर्गत  घोरघट  पर  जो  पुल  हैं  विगत  आठ  सालों  सें  टूटा  हुआ  हैं,
 उसके  कारण  आम  जनता  को  अपना  सामान  कई  गुणा  अधिक  दाम  पर  खरीदना  पड़ता  है|

 महोदय,  हमारी  मांग  है  कि  मेरे  संसदीय  हेतु  मुंगेर  के  अंतर्गत  जिला-मुंगेर  के  प्रखंड  बरियारपुर  में  dor  रोड़  पर  भोवटब्िज  को  जोड़  दिया  जाये,

 HON.  SPEAKER:  The  House  stands  adjourned  to  meet  again  at  2.40  p.m.

 13.39  hrs

 The  Lok  Sabha  then  adjourned  till  Forty  Minutes

 past  Fourteen  of  the  Clock.

 14.43  hrs.

 The  Lok  Sabha  re-assembled  after  Lunch  at  Forty-Three  Minutes

 Past  Fourteen  of  the  Clock.

 (Hon.  Deputy-Speaker  /n  the  Chair)

 MATTERS  UNDER  RULE  377  *

 HON.  DEPUTY  SPEAKER:  Hon.  Members,  the  Matters  under  Rule  377  shall  be  laid  on  the  Table  of  the  House.  Members,  who  have  been  permitted  to
 raise  matters  under  Rule  377  today  and  are  desirous  of  laying  them,  may  personally  hand  over  slips  at  the  Table  of  the  House  within  20  minutes.

 Only  those  matters  shall  be  treated  as  laid  for  which  slips  have  been  received  at  the  Table  within  the  stipulated  time  and  the  rest  will  be  treated  as
 lapsed.


